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Will the Prime Minister be pleased 
to state: 

(a) whether it is a fact that an 
Indian Embassy official has recently 
been arrested and detained by the 
Congolese authoritieg in Leopoldville 
(Congo); 

(b) if so, the details thereof and 
the reasons of arrest and detention 01 
the official; and 

(C) the steps taken to secure his 
release? 

The Depaty MiDiater of ExterDaI 
Mairs (Sllrlmatl Lakshmi MeDon): 
(a) to (c). Yes Sir. Shri Venkata-
ramanan, an official of the Indian 
Embassy at Leopoldville. was IH"rested 
by the Congolese police at 9.45 a.m. 
on 13th June, 1961, after he had been 
called out of his hotel room. Im-
mediately on receipt of this informa-
tion, the Second Secretary of the 
Embassy personally went to the local 
police chief and protested energeti-
cally and effectively agaInst Shri 
Venkataramanan's arrest and had him 
releasead at 11.15 a.m. the same day. 
The Charge d'Affairs. Indian Em-
bassy, sent a protest note -to the 
Congolese Foreign Office. The In-
terior Minister of Congo telephoned 
the Charge d'Mairs, and apologised 
for the incident. 

The arrest of Shri Venkataramanan 
was due to certain moves that the 
Leopoldville authorities had staged in 
connection with the proposed meeting 
of the Congolese Parliament. 
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Coal Washinc Plaat 

.34 IShri NaraY8D&Il.kutty Menon: ."l Shri Indrajit Gupta: 

WiII the Minister of Commerce ami 
indUstry be pleased to state: 

(a) whether it is a fact that Gov-
ernment have approved proposal 
from a British firm for the manufac-
t~re of Coal Washing and Prepara-
tIon Plant in India; 

(b) whether it is a fact that the 
firm will hold sixty per cent. shares 
and the remaining capital will be 
thrOWn open for public subscription 
in India; and 

(c) if so, what are the other terms 
on whiCh the British firm has been 
allowed to set up its plant? 

The Minister of Industry (Sllrt 
Mauubhai Shah): {a} to (c). No 
Sir. A licence under the Industri~ 
{Development and Regulation} Act. 
1951 was granted to an Indian EngI-
neering Compan;y for the manufac-
ture of Coal Washing and Preparation 
Plants, in their existing unit at Tita-
ghar (West BeQgaI). This company 
informed Government that they pro-
posed to enter into a technical colla-
boratiOn agreement with a British 
firm for the manufacture at these-
piants. The terms of the collabora-
tioo are reported to be still under 
negotIation between the parties con-
cerned. 

Boundary Pillars between IndIa and-
Burma 

*35. Sbri P. C. aor-b: Will the 
Prime Minister be pleased to Rtate: 

(a) whether most of the boundary 
pillars between Manipur (India) and 
Chin sP2~ial Division (Burma) were· 
removed in June this year; 

(b) if so, who removed: the piIIars;: 
and 



53 Written Answers SRAVANA 16, 1883 (SAKA) Written Answers 54 

(c) what action has been tab'n by 
the Government in the mat~er? 

The Deputy Mbdster of Edemal 
Affai1"ll (Shrimati lLakshmi Menon) : 
(a) to (c). We are trying to obtain 
the latest information. 

ReorpDisation o~ External Allairs 
Ministry 

S Shri Radha Raman: 
'3& Shri Ram Krishan Gupta: 

'"1 Shri Shree Narayan Das: 
l Shri Hm Barua: 

Wili the Prime Minister be pleased 
to state: 

(a) whether Government have con_ 
sidered the report of the Reorganis-
ation Committe., set up to make re-
commendation for reorganis3.tion of 
External Affairs Ministry; and 

(b) if so, the action taken thereon? 

The Deputy Minister of External 
Allairs (Shrimati Lakshmi Menon): 
(a) and (b). The Reorganisation 
Committee has not yet submitted its 
complete report. Such parts as have 
been submitted are under tile active 
consideration of Government. 

Transmitting station with Studl. at 
Varanasi 

• 3'7 f Shri Kalika Singh: . L Shri Bihhuti MIshra: 

Will the Minister of Information 
and Broadcasting be pleased t61 state: 

(a) whether the relay transmitting 
station at Varanasi is under -,onstruc-
tien; 

(b) by what time the station will 
begin to function; 

(c) the scheme, if any, for further 
expansion of the transmitting stat~on: 
and 

(d) the propo9!l1, if any, under COll_ 
sideration of Government to estab-
lish a H:gh Powf,r 'J'ran, ",:tting 
Sb.+ion with sf.udio at VaraniJsi'? 

The Minister of Information aud 
Broadcasting (Dr. Keskar): (a) YES, 
Sir. A 10 KW. medium wave relay 
transmitter is being installed at 
Varanasi. 

(b) The statiOn is expected to start 
functioning in 1962 if the buildin& 
construction is completed according to 
schedule. 

(c) and (d). No, Sir. This is meant 
to be a relay centre for I,ucknow 
station. 

Pump Houses in New DeIhi 

*38. Shri Muhammed Elias: Will· 
the Minister of Works, Housing and 
Supply be pleased to state: 

(a) whether it has been Jacide,j to 
reduce the height of the pump houses 
built in New Delhi; 

(b) if so, the present height of the 
pump houses and what will b, the 
h.;ght after reduction; 

(c) the expenditure involVEd and 
t,he purpose of reducing the height; 
and 

(d) the name of the authority 
under whose instructions the pump 
houses were built so high? 

The Deputy MiDister of Works, 
HoasiDg and Supply (Shri Anil K. 
Chanda): (a) Yes, Sir; but only in 
respect of 20 pump houses located 
along important roads . 

(b) The present hight is 
above the ground level which 
be reduced to 3'~" for 20 
houses only. 

9'-6" 
wiil 

pump 

(C) The expenditure is estimated to 
be Rs. 5,000. The object is to mini-
mise the consp:cuity of the pump 
houses located alon« important roads. 

(d) The pump houses were built 
according to t.he dlrawings prepared 
by the C.P.W.D. 

Chief Marketing Otlicer of the Collee 
RoaM 

"39. Sbri JhuJan Sinha: Wil! the 
Minister of COllUDeree aDd Industry 
be pleased to state: 




